OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)

Tis Hazari Courts, Delhi

ORDER

Consequent upon recommendations of the ALACP Sereemng Commutiee for employees of all Groups (A, B
& C) of this Establishment for grant of Financial Upgradation under the MACP:AC'P Scheme ' in its meeling held
on 22.09.2025, and in view of order dated 22.08.2025 passed by the Hon'ble High Court of Delhi passed in WP (C)
No. 1276472025 & Civi Appl. No. 5213272025 titled “Hemant Sharma Vs. The Principal District & Sessions Judge
fHQs1”. following Scnior Judicial Assistant is hereby granted benefits ol financial upgradations under Lhe
ACP/MACEP Scheme, subject to any modifications arising from future policy decisions or orders issued by the
Competent Authority in respect of such ACP/MACP benefits:

Date of grant Datﬁd of grant of Da‘teﬂof grant of
- of 1Y ACP 2% MACP I MACP
D“‘(Z;'ﬁ;’g‘)“‘g (S-10Rs. 5500- | (Rs. 9300-34800/~+ | (Rs. 6500-10500/- +
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Emp. | Name ofthe

Official Father's Name

04.06.1986 09.08.1999 01.09.2008 04.06.2016
81! 233 fg;l 2}?:;:: Kumer g}? E;:‘;"a] {ad-hoc treated (Introdluction af (Tntroduction of {On completion of

as regular) ACP Scheme) MACP Wc} 30 years)
NOTL: The official may excreisc his 'Option Form' in the concerned Accounts Branch gf bis rgspective district for the

purpose af pay [ixation within one month from the issuance of this Order.
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) {Virender Kumar Bansal)
Principal Districl & Sessions Judge (HQs)
Tis Hazari Courts, Delhi@

No MACP S&',F(JA}S.”\’ dmn Il(IIQSL [HC#ZU.—S Dﬂlcd. Delhi gll. i Bl : I :?'}2!

Copy forwarded for information & necessary action tu:

1. Ld. Principal District & Sessions Judge, Enst District, Karkardooma Courts. Delhi;

LE*]

PS w the undersigned:

e

DIRO/AAQ, Accounts Branch. Fast District. Karkardooma Courts, Delln.

E-

Dranch In-charpe, Litigation Branch, 1Qs, 1HC, Delin.
S Pay & Accounts Office. Delln fthrough Accounts Branch eoncerned).

6. Dealing Oficial {Service Book), Accounts Branch. Fast Bistrict, Karkardooma Courts, Delhi

~1

Pay Bill Clerk, Accounts Branch. East District, Karkardeoma Counts, Delln.
Dealing OfMicial, Personal File Seat, Admn. 11, 13Qs, THC, Delhi;
9. Dealing Official, ACR Cell. HQs. THC. Delhi;

T Dealing Official, Website Committee, THC. Delbi for uplonding this order on official website o
“Employees ' Corner ™,

11. Dealing Official, LAYERS Seat. THC. Dethi for uploading on LAYERS portal;

12 Sh Hemant Kumar Sharma (LC: 13353 81291291), Senior Judicial Assistant, Careaking Bfanch. East Districl,
Karkardowma {aurts. Delhi.
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Principal Disirict & Sessions Judge (HQs)
Tis Hazari Courts, Delhi
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